
1 Refer vice to flood [5 SEPT. 1970] nnd drought situation in         2 
Bihar  

RAJYA SABHA 

The 5 th September,  \910lthe \4th Bhadra. 
(Saka) 

The  house   i let  at  eleven  of  the  clock, 
MR. CHAIRMAN' in the Chair. 

PAPERS   LAID   ON   THE      TABLE 

I. ANNUA] I EPORTAND ACCOUNTS (1968-
69) OF Ti E OIL AND NATURAL GAS 

COMMISSI-   .   KND  RELATED  PAPERS 

II. ANNUAL REPORT AND ACCOUNTS 
(1968) OF THE HYDROCARBONS INDIA 

PRIVATE   LIMITED   NEW     DELHI   AND 
 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SI RI D. R. CHAVAN) : Sir, I 
beg io lay ot the Table a copy each of the 
following   papers   :— 

(il Ninth Annual Report and Accounts 
of the Oil an.! Natural Gas Commission 
for the year 1968-69, together with the 
Aiaiit Rcpo t thereon, under sub-seciion 
(3) of section 23 read with sub-section (4) 
of section 22 of the Oil and Natural Gas 
Commission   ket,  1959. 

(it) Fourth Annual Report and Accounts 
of the Hydrocarbons India Private Limi 
sd, New Delhi, for the year 1968, together 
with the Auditors' Report on th   
Accounts. 

( i i i )  Reviev by Government on the 
working of lie companies mentioned ai 
(i) and (ii) al  

[Placed in I ibrary. See No. LT-4IQ3/70 
for (i) to ( i i i )  

ANNUAL REPORT AND ACCOUNTS (FOR THE 
YEAR  ENDED   THE 30TH JUS , 1969) OF 

AGRICULTURAL   REFINANCE COR-
PORATION BOMBAY, AND RELATED PAPER 

(HIND:  VI I;SI 
THE DEPUTY MINISTER IN THE 

MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : Sir, I beg to lay on Table, 
under sub-section (2) of section 32 of the 
Agricultural Refinance Corporation Act, 
1963, a copy of the Hindi Version of the 
Sixth Annual Report and Accounts of the 
Agricultural Refinance Corporation, 
Bombay for the year ended the 30th June, 
1969, together with the Auditors' Report on 
the Accoun's. [Placed in Library. See No. 
LT-4161 701 
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REFERE CE TO PROGRAMME OF 
INDEFINITE CEASE-WORK BY 

TEACHERS OF AFFILIATED 
COLLEGES OF  WEST BENGAL 

SHRI B1IUPESH GUPTA (Wesl 
Bengal)   :  Sir   seven    thousands  teachers 

of the affiliai J colleges of West Bengal have 
taken U] a programme of indefinite "Cease 
work" from the 10th September, because 
they I ive failed to get the redressal of (heir Io 
tg-standing demands. Sir. ( understand th it a 
delegation of these teachers with the Vice-
Chancellor of the Calcutta Un ersity is 
currently in the capital, meclin, ihe 
Government representatives, Educa ion and 
other Ministers and 1 am told lin . have met 
even the Prime Minister and the Finance 
Minister also. Sir, now all 1 want to point 
out in this i louse, since \ e are coming to the 
end ol' this session, i that the Government 
should give some cate orical assurance of 
financial assistance to lem. Their main 
demand is that all the eachers including 
those who had come afti r 1966 should get 
the benefit of the revised pay. The only 
thing I want to point om i ni tediate fixation 
of pay in the new int grated pay scale on 
notional basis of th< thi rd  Plan college 
teachers, new entrants md the teachers of 
60-65 age group. 7 lis is the important, most 
important, d mand. There are other 
demands, sixu m demands, enumerated in 
the document' that they placed before the 
Government, '-ir, I think the Government 
should sympat letically consider—I am glad 
the Prime M lister is entering tlie House 
when  I  am  n ak tng  a reasonable demand 
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on behalf of the Calcutta University colleges, 
affiliated colleges. 

Sir, I understand they have met the 
Prime Minister. Their demand is very very 
reasonable. They want to get the benefit of 
the revised scales of pay which is being 
denied to them, a number of them— well.  
7,000 or so are being denied. 

Apart from this, there are other demands. 
It is a matter for the Ministry of Finance to 
make ad hoc grants or necessary assistance 
to the University authorities and I think the 
delegation has been brought here by the 
representatives of the teachers, headed by 
the Vice-Chancellor of the University. It 
should be given due weight and their 
demands should be accepted and the Govern-
ment, in the interest of education, should 
give a categorical assurance that these will 
be met. 

REFERENCE TO REBATE ON TEA 
EXPORTS 


